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Number of Train Accidents

271, SHR1 AJIT BAG:
SHR; KAMAL NATH:

Will the Minister of RAILWAYS _
be pleased to gtate:

(a) tota] number of train accidents
which occurred during the current
calendar year (month-wise) tily
November, 1981; figures of passenger
and goods traing geparately;

(b) reasons behing each accident;

(¢) whether Government are aware
about the fact that the number of
people killed and injureg in railway
mishaps in the last 10 months is al-
most ag many as thg tally of three
previous years; '

(d) if so, reaction o Goverament
thereto; and

(e) steps taken by Government to
prevent such accidents strengthening
the gafety rule?

THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS AND
EDUCATION ANpD SOCIAL WEL-
FARE AND'IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHR1 MALLIKARJUN): (a) to (®).
A Statement is laid on the Table of
the Sabha.

Statement

(a) The month-wise position of train accidents which occwred on thc Indian Goveruwent
Railways during the period 1-1-81 to go~11-81 is indicated below :—

Month ‘Trains accident involving
Passenger Goods- Total
Trains Trains
January . . . ‘ 23 66 89
February . . .., ‘ - 12 v 6o 72
March : e 26 56 8a
35 59 - 94

April . ' . & ‘&

e

. .
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Month Accident involving trains
Passenger Goods  Total
rains raing
May . . . . . 28 ‘ 66 94
June . . . 42 54 g6
July . . . . . . 26 92 118
August . . . . . . . 32 76 108
September . . . . . . . 28 8o 108
October . ' . . . , . . . 27 56 83
November . . . . . . . 27 58 ' 85
TOTAL . . . T T 506 723 rosg
(b) The causes of these accidents are given below :—
(i) Failure of Railway Staff . 495
(ii) Failure of persons other than Railway Staff . 88
(iii) Failure of equipmcnt
Mechanical . . . . . . . . . . 155
Track . . . . . . . 32
(iv) Sabotage |, . . . . . . . 18
(v) Accidental . . . . . . . 95
(vi) Cause could not be established 16
(vii) Cause under investigation .. . . 195
TOTAL . . . . e« . ... TTioxg

(c) ang (d). In the accidents that
occurred during the periog 1-1-81 to
30-11-81, 538 persong were Kkilled and
1161 injured. During the preceding
three calendar years j.e. 1978, 1979
and 1980, 626 persons were killed and
2335 injured, Casualtieg involved in
train accidents are largely fortuitous.
Out of 538 persons killed and 1161
injureq during January to November,
1981, 433 persons were killed, and
461 injured in 7 accidents alome. To
minimige casualtieg in train accidents,
various measureg like replacement of
wooden bodied coaches with steel
bodied coaches, jntroduction of anti-
telescopic designs, ete, are being
taken.

(e) Ag the failure of railway staff
is the largest single fpactor responsible
for accidents, Safety Organisations on
the railways are engaged in g renew-
ed campaign to creatt greater safety
consciousness amongst the staff con-
nected with running oy traing and to
ensure that gtaff do not violate rules
or idulge in short-cut methods that
may lead to accidents

Examination of trains and gpot
checks in Carriage and Wagon Dépots
have peen intensified. Greater attem-
tion ig being paid to the proper main-
tenance of track. Renewal of track
and condemnation 0¢ overageq rolling
stock has been stepped up. In order
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lo reduce dependence on human gle-
ment, sophisticated aids like ultraso-
nic flaw detectors for wheels, axles
and rails, axle counters, track cir-
cuiting, etc. are being introduced pro-
gressively,

Diesel and electric locomotives
have been provideq with flasher
lights, n case of an accident to a
train, these flasher lights are switched
on to warn the driver of an approach-
ing train to stop. This avoidg the
chanceg of a train running into the
derailed vehicles of another train.
Breathlyser test has also been intro-
duceg so that the staff do not come
on duty in a state of intoxication.

In order to see that aperations and
maintenance of rolling stock and
permanent way are placed on a sound
footing, a special safety team from the
Railway Board in goaing round the
Railways, where it is examining the
compliance with safety provisions in
day to day working. Similar teams
have been formed on the Railways
to, make inspections in greater detail
and repori to the General’ Managers
so {nat immediate corrective action
is taken.

SHRI AJIT BAG: The responsibi-
lity for most of the Railway accidents
and casualties has beep laid upon the
workers and human failure, but it is
not a fact. Twelve thousand kms. of
railway tracks are defective and the
wagons, bogeys, sleepers ete. are also
in a damaged condition. It is not,
therefore, a fact that muman failure
is responsible for this. The system of
brake power certificate has alsa been
given a go-by. My specific question
is: is it a fact that the earlier system
of fresh brake power certificate after
the train travelled a distance of 480
kms  'nas been dispensed with from
January, 1981 and traing are being
allowed to travel wupto 3000 kms.,
without fresh checking for brake
power? Further, has the element of
meta]l fatigue been assessed before
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issuing such instructions? If so, who
did it and whether the Government
can produce this analytical report in
the House? Doaes it not prove the
failure of the Administration to
implement the safety rules enunciated
by the Railway Administration itself?

SHRI MALLIKARJUN: Sir, it is true
that out of the 1029 accidents which
have taken place, the dominant factor
in 495 was human failure and also
some mecnanical failure. And ‘the
Hon. Member’s contention that brake-
power is not properly being examin-
ed ig totally wrong. Brake power is
essentially examined and these
accidents have taken place because
of some other defects also. Govern-
ment is aware of the fact that main-
tenance of the rolling stock is one of
its predominant duties ang it is see-
ing that such defects do not occur,
So far as human failure is concerned,
T have told you that it is the largest
factor.

SHRI AJIT BAG: Sir, my question
is; Is it a fact that the earlier system
of fresh brake power certificate after
the train travelled a distance of 480
kms. hag been given g go-bye and
whether it i a fact that from Jan-
uary 1981 trains are allowed fo run
up to 3,000 kms, without fresh check-
ing of brake power?

SHRI MALLIKARJUN: That Is
what 1 am trying to impress upon the
Hon, Member. If he is not merely
after 450 kms. brake-power must be
checked up, then’it is not that after
5,000 kms, it should not be checked.
But the point is .

SHRI AJIT BAG: Whether it is a
fact or not, let him say; then explain.

SHRI MALLIKARJUN: The point

is that the accidents have not taken

place as is being imagined due to the
failure of the brake-power, TUnless
brake-power is fit, we will not sllow
the rolling stock to go out of the
Yard.
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SHRI SATYASADHAN CHAKRA-
.BORTY: Sir, we are not imterested
in the point. We are interested in the
question. He should say ‘yes’ or ‘no’.

SHRT MALLIKARJUN: No.

MR. SPEAKER:
even ‘no’ satisfies.

I am surprised

SHRI SATYASADHAN CHAKRA-
BORTY: Sir, I am totally satisfied
because this ‘no’ signifies his total
ignorance.

SHRI AJ'T BAG: Sir, my second
supplementary is: In how many cases
or sections have the operating staff
like Station Masters, Switchmen,
Drivers, Guards been declared inten-
sive, as was directed in Justice Raja-
dhyaksha’s Award more than 35 years
back? Angd is it g fact that in one of
the accidents, the engine-driver was
on duty for more than 24 hrs, and that
human failure, as is being termed, by
the Railway Authorities, ig the end
result of such excessive duty beyond
human endurance and that in many
Sections, the Railway Board is order-
ing Firemen to run trains instead of
Drivers due to inadequacy qof Drivers
because of which accidents are fre-
fguent?

SHRI MALLIKARJUN: Sir, it is
totally wrong. We will never allow
a driver to run the engine for 23 hrs.
It is only after proper rest of 12 hours,
he is taken back. It is a wrong con-
ception that the drivers are being
taken in for more hours of service and
‘rat this is the cause of accidents.

SHRI KAMAL NATH: Sir, I don’t
know whether you have seen the
Stattement which has been laid on
the Table of the House, One of the
sentences in this Statement is that
irain accidents are largely fortuitous.
That means you must consult an
astrologer before you geb into a train?
The way things have been going on
accidents that do not ‘happen are

accidental. In the earlier questian
about the furs over passes I think
ihat those who do.not have passes are
the lucky ones. I don’t know how
many pecple who have got passes
have become casualties,

MR. SPEAKER: Is that also acci-
dental?

SHRI KAMAL NATH: Steps which
have been elaborated on this are very
noble indeed. I am sure these steps
have been conceived right at the
beginning of the year when the
accidents started occurring. The posi-
tion appears to ‘be that these steps
are not being implemented, because
there has been no downward trend,
If we look at the figures from Jan-
uary to November, é&xcept for the ac-
cidents having gone down -during
three monins, it is still 83 or 85 dur-
ing the subsequent months. During
this year, ie. in eleven months, more

people have died.than in the last {hree
years.

I am just amplifying my question.
My point is that these steps must be
made effective indeed. What are the
measures being taken to ensure that
tnese steps are implemented,—because
these steps do not appear to be im-
plemented?

T want steps taken to ensure that
these sieps are implemented.

SHR: MALLIKARJUN: For imple-
mentation, we have recently appoint-
ed a sub-committee of Joiny Directors
who wil] ga round all the Railways
and see how the directives of the
Board are implemented.

MR. SPEAKER: You should see
that there is coordination, if it is not
there.

.SHRI KAMAL NATH: I have gaot to
ask another question,

MR. SPEAKER: No, Sir, Now Mr.
Jatiya. Mr, Scindia,.let me have Mr.
Jatiya first, and then I will call you,
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You must appreciate my difficulties.

SHRI MADHAVRAO SCINDIA: In
the classification of the causes of
accidents under direct heads, it is
very clearly seen that the ]argest
single contributory factor is human
error. I would like to know whether
the Railways have recently taken up
a system of psycho-technical testing
and analysis of staff in certain cate-
gories in the Research Directorate,
and if so, what steps are being taken
to step up this activity,

Secondly, several committees have
been set up to go into various aspects
of the working of the Railways, the
most recent of these being the Rail-
way Reforms Committee under the
chairmanship of Shri B. D, Pande. I
would like to know, what are ihe
areas proposed to he covered by the
R.R.C. and under their terms of re-
ference what are these are that
would be covered and when is their
repory expeoted to be received,

Thirdly, a personal pleg to you. We
play a very major role in deciding
the destiny of this nation and our
security is a very importani aspect.
In view of these Railway accidents
my humble plea to you is to request
the Railway Ministry to issue us air
passes, instead, at their expense so
that our security can be ensured,

MR. SPEAKER: I thought that your
suggestion implied that I should not
travel by train!

SHRI MALLIKARJUN: So far as
the first part of the question is con-
cerned, for the efficiency of the staff
the psycho-technical test conducted by
the R.D.S.O. is required, Due to
various factors which are part and
parcel of every human being in posi-
tion, whether it be X, Y or Z, for
example a driver or a pointsman, ta
find out the psychology this test is
being conducted and it is in operation,
All the staff who are mostly responsi-
ble for the operatiopal purposes have
been undergoing #is psycho-techni-
cal test.

SHRI SATYASADHAN CHAKRA-
BORTY: Including the Ministers?

SHRT MALLIKARJUN: We three
Ministers went to R.D.S,0. we have
gone tq that particular point where
these psycho tests re-conducted.

THE. MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR C. K. JAFFER SHARIEF): We
have been put to test here.

AN HON, MEMBER: Did you pas
the test? )

SHRI MALLIKARJUN: The Rail-
way Reforms Committee has got wide
range of terms of reference, particu-
larly in the formasation of the zones
and divisions and all aspects con-
cerning the Railways about the
operation and maintenance of staff
matters, their welfare and so many
other factors completely covering the
entire Railway system. (Interrup-
tions)

SHRI MADHAVRAQO SCINDIA:

What gbout air passes? (Interrup-
tions)
SHRI JAFFER SHARIEF: Air

journey is always safer.
tions)

(Interrup-
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Saharanpur.Shahdara B. G. Section

*273, SHRI VIJAY KUMAR
YADAV: Will the Minister of RAIL-
WALS be pleased to state:

(a) whether it is a fact that in
the works programme of 1980-81 it
was decided that Saharanpur-Shah-
dara Board Gauge section will be ex-
tended to Delhi Junction and the
Shandara-Saharanpur traing will start
from  Delhi Junction from 15th
August, 1981;

(b) whethey it is g fact that the
construction work of Delhi-Shahdara
section has not been completed in
due time, and the passnegers are
facing a great difficulty; and

(c) if so, reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF RALWAYS AND
EDUCATION AN SOCIAL WELFARE
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) There is
already g double line between Delhi-
Shahdara” and Delhi Main. No deci-
sion was taken in the Works Pro-
gramme of 1980-81 to start through
irains from Delhi Junction for
Saharanpur from 15-8-1981.

(by and (c). The works on the
junction arrangements at  Delhi-
Shahdare and terming] facilities at
Delhi Main are in progress. Due to
constraints of funds, these works have
not been completed,





